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Change in policy regarding searches
and seizures under the Income Tax
Act

1068. SHRT KAMAL. MORARKA:
Will the Minister of FINANCE be
pleased to state:

(a) whether Government are con-
sidering a basic change in the policy
of searches and seizures under the
Income Tax Act in the light of re.
cent statement of the Minister -of
State ip hig ‘Ministry on the subject
at Calcutta;

(b) whether Governiment have made
a study gn the subject; and

(c) if so, salient features thereof?

THE MINISTER OF STATE 1IN
THE DEPARTMENT OF REVENUE
IN THE MINISTRY OF FINANCE
(SHRI AJIT PANJA): (a) to (¢) Do
not arise as no such statement as
reported was made,

Border dispute between Andhra
Pradesh and Orissa

1069, SHRI BASUDEB MOHA-
PATRA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is 5 fact that- the
long pending border dispute between
Andhra Pradesh and Orissa has not
been settled so far;

(b) what is the nature of the dis-
pute; and

(¢) What efforts Governmeni have
made so far tg resolve the differences
between these States? :



